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1530- SHIll RASABEHARI BEHARA: 
Will the MinistCT of RAILWAYS be 
pleased to state: 

(a> when the survey workofSambalpur-
Talcher Railway line is likely to be com-
pleted ; and 

(b) what is the progress of work till the 
end of October, I g80 ? 

'IHE DBPUTY ~{INISTER IN 1HE 
MINISTRY OF RAII<lWA\'S (SHRI 
MALUKARJUN) : 

(a) December, J gOo. 

(b) The field work of trafhc and 
t"-llginecring portion has been completed 
and the projf"ctcstimate andthe eng'necring 
frport are being Cmalised by the R&tllway. 

With the progress achieved so far the 
survey report is expected to be submi ttcd 
to th~ Railway Board by.i>ecember, 1980. 

1531. SHRI NIREN GHOSH: WlIl 
the Minister of RAILWAYS be pleased to 
atate2 

(a) whether the passengt'rs and users of 
thr railways have proposed that the 

Barasat-Bongaon line Ix; double-tracked; and 

t b} if bO, whether the proposal is 
under considera tion ? 

THE DEPUTY MINISTER IN TI-IE 
\1INISTRY OF RAILWAYS (~HRI 
4\1ALLlKARjUN) 

(a) and (b). A survey was conducted 
by the Eastern Railwayin 1970 t(' a5cn-tain 
the needs for lilJe capacity Oil Dum Dum-
Bongaon section in view of th~ anticipated 
increase in traftk, TI.e survey team r~comm. 
ended do b1ang 0 the B.G. Sectlonbetween 
Dum Dum J uncti( rand Barasa t (15.24-
Kms.) only and pi ovision of some comple-
mentary facilities On the remaining 
single line betwf"Cn BaJacmt and Bongdon. 
Dum ... Dum Ba, asal douhlinr and additioD4:)j 
cr08ing factlitiH st Bira. hkokenagar anel 
Tbakumagar Ita tions and stabling line 
at Habra have already been 8 pproved and 
these worb are in prosrea. 

1532. SHRI R. K. MHALG I: \t\t III 
the Millister of RAILWAYS be pleased to 
state: . . 

(a) whether it is a felet Uwl ~c.ntral 
Railway and Western Railwayi wae to 
get for th~ir Boulbay suburban section, 115 
rakes from Integral Coach Facto. y, 
~dras or from other source; 

(b) whother the first ra~e was lu be 
received in October, 1980 and accorditlg 
to the phased delivery prograuune the last 
rake will be receivecl by the end of I ,sl2 ; 

{c} whether the delivery of I dk('~ wa~ 
delayed ; and 

(d) If so, the reasons thereof? 

TIlE DEPUTY MINISTER IN '11 IE 
MINISTRY OF RAILWAYS (SHRl 
MALLIKARJUN): 

(a) and (b). Yes. 

(c) and Cd). Yes. due to 
inabilitv in adhering to the 
schedule of supplies. 

SUppliCl~' 
promised 

Lepl Actloa by CeDeral Railway 
Employ .. 

1533. SHRI R. K. MHALGl: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) the nwnber of employees on the 
Central Railway who have resorted t,) 
legal action for getting their over-tinl'" 
wages during the last three years; 

(b) what is the dmoWlt {,aid .b 

overtime; and 

(c) what was the amOWlt expend("d b\ 
the Railway Administration on tht court 
cases for these employees? 

THE DEPUTY MINISTER IN THH 
MINISTRY OF RAILWAYS (SHRI 
MALLIK,ARJUN) : 

(a) 858 erxiployees. 

(b) RB. 6288.75 paise. 

I(C) RI. ,18.:t«> p. Cases 0(84(1 employees are .till pendUll in Court. 




